
 ”  Papers  Laid

 AnnuaL  Report  OF  -CENTRAL
 Counci,  FoR  RESEARCH  IN  UNANI
 Mepicing,  New  Deut  For  1978-79
 AND  STATEMENT  FOR  DELAY,  NOoTI-
 FICATIONS  UNDER  PREVENTION  OF
 Foop  ADULTERATION  ACT,  1954
 ANNUAL  REPORT  OF  INDIAN  ASSOCI-
 ATION  FOR  ADVANCEMENT  OF  MED]-
 CAL  EpucaTIon,  New  DELHI  FoR
 978-79  AND  A  STATEMENT  FOR  DELAY
 ETC.  ETC.

 THE  MINISTER  OF  HEALTH
 AND  FAMILY  WELFARE  (SHRI
 B.  SHANKARANAND):  On_  be-
 half  of  Shri  Nihar  Ranjan  Lzskar,
 I  beg  to  lay  on  tke  Table—

 (1)  A*copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Central  Council  for
 research  in  Unani  Medicine,
 New  Delhi,  for  the  yeat  1978-79
 and  1979-80  alongwith
 Accounts  and  the  Audit  Report
 thereon.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  above  Re-
 port.  [Pleased  in  Library  See.
 No.  LT—3253/81}.

 (3)  A  copy  each  of  the  following
 Notification  (Hindi  and  English
 versions)  under  sub-section  (2)
 of  section  23  of  the  Prevention
 of  Food  Adulteration  Act,
 1954:—
 (i)  The  Prevention  of  Food
 Adulteration  (Second  Amend-
 ment)  Rules,  1981,  published
 in  Netification  No.  G,S;R.
 290(E)  in  Gazette  or  India
 dated  the  13th  April,  198:  to-
 gether  with  a  corrigendum  there-
 to  published  in  Notification  No.
 G.5.R.  891  in  Gazette  of  India,
 dated  the  3rd  October,  1981.

 (ii)  The  Prevention  of  Food
 Adulteration  (Second  Amend-
 ment)  Rules,  1981,  published
 in  Notification  No.  G.S.R.  503
 (E)  in  Gazette  of  India  dated
 the  1st  September,  1981.0  toge-
 ther  with  a  corrigendum  there-
 to  published  in  Notification  No.
 G.S.R.  1056  in  Gazette  of  India
 dated  the  5th  December,  1981;
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 Pleased  हद  Library  See  No,
 LT—254/81 1].

 (4)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Indian  Association  for
 Advancement  of  Medical  Edu-
 cation,  New  Delhi,  for  the  year
 1978-79  alongwith  Audited
 Accounts.

 (5)  A  statement  (Hird!  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned  at  (4)  above.

 (6)  A  copy  of  the  Annval  Repcrt
 (Hindi  and  English  versions)
 of  the  Indian  Association  for
 the  Advancement  of  Medical
 कता, ८४  ६1010,  New  Delhi,  for
 the  year  1979-80  alongwith
 Audited  Acco.nts.

 (7)A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (6)  above.  [Pleased
 in  Library  See.  No.
 3255/81].

 NOTIFICATIONS  UNDER  MoTorR
 VEHICLES  ACT,  1939  AND  FIVE  STATE-
 MENTS  FOR  DELAY.

 THE  MINISTER  OF  STATE
 IN  THE  MINISTRY  OF  SHIP-
 PING  AND  TRANSPORT  SHRI
 BUTA  SINGH):  I  beg  to  lay  on  the
 Table—

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  =  sub-
 section  (4)  of  section  133  of
 the  Motor  Vehicles  Act,  1939:-

 (i)  The  Delhi  Motor  Vehicles
 (Fifth  Amendment)  Rules,
 1980,  published  in  Noti-
 fication  No.  SECE.  3
 (26)  /80-Tpt/g014  in  Delhi
 Gazette,  dated  the  18th
 September,  1980.

 (ii)  The  Delhi  Motor  Vchi-
 cles  (Sixth  Amendment)
 Rules,  1981,  publ'shed  in
 Notification  No.  SECE.
 3(19)/80-Tpt  in  Delhi
 Gazette  dated  the  16th

 January,  1981.


